
(
THE GAUHATI HIGH COURT AT GUWAHATI

HIGH COURT OF ASSAM, I{AGALAND, MIZOR,AM AND ARUNACHAL PRADESH)

No.Hq.Vtt-2st2003t 54 lA
Smti. layashree Bora,

It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pijush Pratim Bairagi,
Special Judge, CBI, Assam,
Addl. Court No. II,
Chandmari, Guwahati-3.

lh
lanuary,2025.

Restricted Holiday.

You r I etter N o. SPVCBI/AddllI I 149 -2024 I 7 23, dtd. 2 t. 72.2024.

From

To,

Sub:

Ref:-

Sir,

Dated Guwahati the 7

With reference to the above, I am directed to inform you that your prayer for
Restricted Holiday on 24,12.2024, has been granted. The special ludge, cBI, Assam, Addl.
Court No. 1, Guwahati, in his absence, the Special Judge, CBI, Addl. Court No. 3 and in his
absence, the next senior most Judicial Officer available at the station will remain in charge of
your Court and Omce in your absence.

Yours faithfully,

ell-
GISTRA GITAN E

Memo No.HC.VU-2 t2oo3t 93 -(o IA dated
Copy to ) o7-ot-)_eL5

I The Special Judge, CBI, Assam, Addl. Court No. 1,
The Special Judge, CBI, Assam, Addt. Court No. 3,
The Project Manager, Gauhati High Court.

Guwahati.
Guwahati.2...
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